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ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 26.04.2017
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Parties are represented by their respective counsel. It is brought to our notice that

Hon'ble NCLAT vide its order dated 21 April, 2017 in Company Appeal (AT)
(Insol) No. 26 and 27 of 2017 has seized of the issue involve in the matter and
hearing is fixed on 28" April, 2017.

Therefore, the case is fixed for hearing on 3rd May, 2017.

H.P. CHATURVEDI, M;CJVP

Order Dated 26.04.2017



